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Title: Need to bring Hawkers within the purview of Majithia Committee constituted by the Ministry of Labour and
Employment.
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MR. CHAIRMAN : The following hon. Members associated themselves with the matter raised by Shri Arjun Ram Meghwal.
Shri K.D. Deshmukh
Shri Shripad Yesso Naik

Shri Rajendra Agrawal



